TENTATIVE PROGRAMME OF THE SESSION OF THE HARYANA VIDHAN
SABHA COMMENCING FROM THE 27™ AUGUST, 2026.

Thursday, the 27™ August, 2026 (i) Obituary References.
(11.00 A.M.) (ii) Papers to be laid/re-laid on the Table
of the House.

(iii) Legislative Business

Friday, the 28™ August, 2026 Gazetted Holiday (Raksha Bandan)
Saturday, the 29™ August, 2026 Holiday

Sunday, the 30" August, 2026 Holiday

Monday, the 31° August, 2026 (i) Presentation, Discussion and Voting
(11.00 A.M.) on Supplementary Estimates (1*

Instalment) for the year 2026-27.
(ii) Legislative Business.

Tuesday, the 1% September, 2026 (i) The Haryana Appropriation Bill in

(11.00 AM.) respect of Supplementary Estimates
(1% Instalment) for the year
2026-2027.

(ii) Legislative Business.

(iii) Any other Business.

HARYANA VIDHAN SABHA SECRETARIAT
No. HVS-LA-130/2026// Y4 Yl 4Dated Chandigarh, theaz j\_”}ﬂ;&ugust, 2026.

Copy forwarded to all Members of the Haryana Vidhan Sabha for information,
in continuation of this Secretariat letter No. HVS-LA-130/2026/13916, dated the
17® August, 2026.

Under Secretary
for Secretary.
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